\ 2001 TEM NO. 23 REG STRAR COURT. 2 SECTION |1 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (Crl) No(s).3449/2009

KANWARII T SI NGH KAKKAR Petitioner(s)
VERSUS
STATE OF PUNJAB & ANR Respondent ( s)

(Wth appl n(s) for stay
WTH SLP(Crl) NO 4010 of 2009
(Wth office report)

Date: 08/12/2010 This Petition was called on for hearing today.
For Petitioner(s) M. Rajat Sharnma, Adv.

Dr. Kail ash Chand, Adv.
For Respondent (s) Ms. Varuna Bhandari, Adv.

M. Kul di p Si ngh, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

In bot h t he cases awai t return of noti ce of
respondent No. 2.
List the matters on 19.1.2011.

(SUNI L THOMAS)
S Regi strar



